
Govemment of Jammu and Kashmir
Department of Law, Juslice and Parliamentary Affairs

Civil Secretariat
Srina*8ar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union tenitory

of Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation'

GOVERNMENT ORDER NO:- 4084- JK (LD ) of 2026

DATED:' 01 - 04 - 2026

Sanction is hereby accorded to the appointment of Officer's of Food Civil

supplies and consumer Affairs Department as officer Incharge (olc) Litigation

for the cases mentioned in annexure to this Government Order including contempt

petition, if any, pending before Hon'ble High Court of J&K and Ladakh/Central

Administrative Tribunal or any other forum.

The terms and conditions of appointrnent of the OIC shall be govemed

by the provisions of Govemment Order No'1673-JK(LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to the Government

Dated:- 01 -04- 2026No:-LAW-OIC/4/2026

Copy to the:-

l. Leamed Advocate General, J&K

2. Principal Secretary to Hon'ble Lieutenant Govemor, Raj Bhawan'

3. Joint Secretary (J&K), Ministry of Home Affairs, Covernment of lndia'

4. Registrar General, High Coun ofJ&K and Ladakh, Jammu'/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and Ladakh'

6. Commissioner/Secretary to Govemment, Food Civil Supplies and Consumer Affairs'

7. Director Litigation, Srinagar/ Jammu.

8. Law Officer concerned

9. Officer ln Charge Litigation(Olc).
10. Private Secretary to Chief Secretary for information of Chief Secretary'

I l. Private Secretary to Commissioner/Secretary Law.

12. lncharge Website.

13. Govemment Order file.

14. Concemed file.

0r

e

(Reyaz Ali Bhat)

Deputy Legal Remembrancer



Annexure to the Government order No.4084- JK(LD) of2026 dated 01.04.2026

Phone No'sICS.No No, & Title of Case

8825018{60
JKAS .loint Dirtctor

t. Shrheena KhanA No. 2512025 in WPC No. 1659120l

thoo vs state of J&K and ors
9, Sidarthl

8825018.160

.IKAS Joint Director
mt. Shaheena Khan1 A No. 121/2025 in NPC 2317122,

mad Lone & Ors Vs UT of J&K & Ors.
Muzaffar

96227287 55

Director
mt. Arjumand Yaqoob
.IKAS

l A No. 119/25 in WPC No. 858 /24 Wa

ohammad Peer Vs U T and Ors.
li

9.119.130100hri. Mohammad Rafeeq
hat (JKAS)(DePutY
irector

l A No. 2487/21 in WPC No. 397 /2020 G

d-Din Wani Vs D/O Food Civil Supplies and
hulam -

onsumer Affairs
8825018460

JKAS Joint Director
mt. Shaheena KhanA No. 7412023 Abdul Rasheed Vs UT of J&K5

8825018,160

J KAS .loint Director
Smt. Shaheena Khan6 A 451912021 Abdul Rehman Bhat

9{19430100

tol'CC r

hri. Mohammad Rafeeq

hat (JKAS)(DeputY
A No. 337124 Mohammad Amin Bhat Vs UT of

&K & Ors
1

9622728755
l)ircctor(JKAS) (Depu

Smt. Arjumand Yaqoob8 A 993 123 Ghulam Nabi Bhat Vs U]' of J&K and

her
9622728755Smt. Arjumand Yaqoob

(JKAS) (Deputy DirectoQ
A No.3269/2021 in SWP No. 682/2015 A
ani Lone Vs CAPD

bdul9

9{19430100Shri. Mohammad Rafeeq
Bhat (JKAS)@eputY
Director)

Axo. zvqnt in SWP No 804/2018 Moh
Yaseen Dar Vs Consumer Affairs and Public

Distribution

ammadt0

9419430100Shri. Mohammad Rafeeq
hat (JKAS)(Deputy
irector

P. No. 23122 Abdul Khaliq Shah Vs Mr. Zubair

hmad & Ors
ll

8825018{60

JKAS Joint Director
mt. Shaheena KhanCP(S) No.l9612022 Mohd Iqbal Gannie

Vs Zubair Ahmad & Ors.

& Orsl2

9419,130100Shri, Mohammad Rafeeq
Bhat (JKAS)(Deputy
Director)

A No.3708/21 in SWP No. 2871201'l Ab. Satar

Dar Vs State of J&K through commissioner
13

8825018{60
(JKAS) (Joint Director
Smt. Shaheena Khan

. A No. 261 12024 Khowaja ishtiaq Ahmad

ani Vs UT of J&K & Ors
1,1

9622728735

u Di reclor
mt. Arjumand Yaqoob
JKAS

t5 L No. 26gZ12l Mohammad Amin Najar
sumer Affairs and Public DistributionVs Con

9419430100

rector

hri. Mohammad Rafeeq
hat (JKASXDePUtY

A. No. I 820/21, MA l8Z2/21 Farooq A
Vs Food Civil Supplies and Consumer Affairs

hmad Sofil6

9{19,130100Shri. Mohammad Rafeeq
hat (JKASXDeputy
irector

A No. 638/2025 Farooq Ahmad Reshi Vs UT of
&K &Ors

l7

8825018460Joint Di rector
mt. Shaheena KhanA 472712021 in SWP No 37116 lmtiYaz

Vs State & Ors.

Majeedl8

8825018460

JKAS) (Joint Director)
mt. Shaheena KhanP No. 4/2023 in O.A No. I ll202z A

Farooq Ahmad Vs Food Civil Supplies and

yash

onsumer Affairs

l9

9.119.130100Shri, Mohammad Rafeeqn No.ZZgOlZt in SWPNo.2255l17 Mohammad20



Afzal Khan Vs State of J&K & ors hat (lKASXDeputy
rector

5018

JKAS) (Joint Director)
mt. Shaheena KhanA No.2859/21 in WPC No. 3844 / 2019, Farooq

hmad lone Vs Food Civil Supplies and Consumer

Affairs

2l

501

JKA .loint Director
mt. Shaheena KhanA No 21412024 Shabir Ul Hassan Wagay Vs UT

f J&K & Ors

JKAS Joint Director
mt. Shaheena KhanF No. t t z/2+ Mukesh Kumar & oRS Vs Finance23

r94301hri. Mohammad Rafeeq
t (JKASXDeputY

irector

A Ni,o. 2379 1202 I Hilal Ahmad Makhdoom iVs
tate ofJK & anr.

24

tt825018'160

JKAS Joint Director
mt. Shaheena KhanA No. 435 /2025 Ghulam Mohi Ud D

Vs UT of J&K and Others.

in Mantoo25

96227287 55

u Director
Smt. Arjumand Yaqoob
JKAS

26 95612025 Abdul Rahim Mir Vs UT of J&K &

8825018460

JKAS Joint Director
mt, Shaheena Khanontempt No. 164 /25 in OA No. 97

Ahmad Malik Vs UT of J&K and Ors.
8/24 Mansoor27

8825018-160Smt. Shaheena Khan
(JKAS) (Joint Director)

A no. 308/2025 Fayaz Ahmad Shahid and othersl8

9419430100

rrecto

hri. Mohammad Rafeeq
hat (JKAS)(DeputY

ontempt No.l 73 / 25 in TA No. 124121 I

hmad Kirmani Vs Zubair Ahmad & Ors
ftikhar29

501Smt. Shaheena Khan
(JKAS) (Joint Director)

A No.4786/2021 in SWPNo.l780/14 S

Akhter Vs D/O Consumer Affairs & Public
hazia

Distribution

l0

Shri. Mohammad Rafeeq
t (JKAS)(DeputY

irector

isltzozs Abdul Hamid Malik vs UT of
&K
A No.3t

9622728133

JKAS De Director
mt. Arjumand Yaqoobontempt No.2l0125 in OA 509/25 Ashiq Hussain

Mir Vs UT of J&K & Ors.
32

27287Smt. Arjumand Yaqoob
(JIGS) (DepuO Director)

onternpt No. 241125 in OA 583/25 Bashir

Peer Vs Dr. Owais Ahmad (lAS)
Ahmad33

9622128755Smt. Arjumand Yaqoob
(JKAS) (Deputy Director)

Ano 2849/20 Ghulam Nabi Bhat Vs UT of J&K
and Other

34

hri. Mohammad Rafeeq
hat (JKAS)(DePutY
irector

isogltzo Showkat Hussain Mandoo vs UT of
&K and Ors

35

88250r8'160
(JKAS) (Joint Director)
Smt. Shaheena Khanfe zzlt tzozo in SWP No l249ll7 Riyaz A

hah vs State & Ors

hmad36

9419{30100

Director)

Shri, Mohammad Rafeeq
Bhat (JKASXDePUtY

A No. 346 /2023 Mst. Dilshada W

Mohammad Ramzan Dar
lo Lale37

8825018460
(JKAS) (Joint Director
Smt. Shaheena KhanANo 429123 Rais Ahmad Bhat Vs UT of J&K

Ors
38

8825018460Smt. Shaheena Khan
(JKAS) (Join! Dllgsllgll-

N 3567121 Bilal Ahmad Khanday vs UT of J&K

d Ors.
39

9622728155

u Director
mt. Arjumand Yaqoob
JKAS

SWP No.66/16, TA 8ll l/20 Alta f Ahmad Bhat Vs

APD
,10

22

8825018460

s UT of J&K and Ors.

9419430100

94r9{30100



A No. 1068 /25 Abdul Majeed Shah & Anr Vs

.T of J&K and ors

hri. Mohammad Rafeeq 194301

hat (JKAS)(Deputy

A No. I l4l/2025 Shabir Ahmad Khan vs UT t94301of ri. Mohammad Rafeeq
hat (JKAS)(Deputy
rector

&K & Ors

.lt .A No. I 135/2025 Abdul Khaliq Shah vs UT oI ri. Mohammad Rafeeq
1 (JKAS)(DeputY

irector
&K & Ors

.A 125312025 Mohd Maqbool Mallik Vs UT o I
JKAS Joint Director

f mt. Shaheena Khan
&K and Ors.

44

45 .A l2l8t25 Ghulam Mohammad Malik Vs UT 194301of hri. Mohammad Rafeeq
hat (JKASXDeputy&K and Ors.

I

1v

9419430100


